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1.   Affidavit on behalf of Uttar Pradesh Pollution 
Control Board.  

 

 

2. 2 ANNEXURE-1 
True concern Stone Crusher Unit by UPPCB vide 

ref. no. 238055/UPPCB/ 

Sonebhadra(UPPCBRO)/CTO/ both/ 

MIRZAPUR/2025 dated 20.04.2025 for production 

of Stone Grit @ 200 TPH at Arazi no. 587, 588 and 

605 Mi, Village Bhgautidei, Pargana- Bhagwat, 

Tehsil-Chunar, District-Mirzapur, which is valid upto 

31.07.2026 

 

3.  ANNEXURE-2 
True copy of the Inspection Report 

 

4.  ANNEXURE-3 &4 
True copy of Stone Crusher Guideline of Uttar 

Pradesh Pollution Control Board and Environmental 

Guidelines for Stone Crushing Units of 

CPCB(Central Pollution Control Board) 

 

5.  ANNEXURE-5 
Compliance of Direction issue by Hon’ble Tribunal 

 

6.  ANNEXURE-6 
Copy of the CTO Application 
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7.  ANNEXURE-7 
Inspection Report Dated 04.07.2022 

 

 
 
NEW DELHI 
DATED: 22.08.2025      
 

 
                   (PRADEEP MISRA & DALEEP DHYANI)  

Counsel for U.P. Pollution Control Board 
138, New Lawyers Chamber, 

Supreme Court of India, 
New Delhi-110001 
(M.) 9810252518 

Email: pradeepmisra@yahoo.com  
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